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< “
in iR [R) 13/2002/Pt/38 Dated Shillong, the & Februsry, 2007,
OFFICE a7
: Gayernment of Meghalaya e pleased to amend the Office
Prracsanony e LR (B).1/89/PY/35 dt.23.5.2000 and insert para 12A as follows.-

L4 A, PRE, - (a) Tor Advocate General - 60 litérs of Petrol/Diesel
1 liter of Mobil Oil per month.
4
(bY for Addl. Advecate - 50 fiters of Petrol/Diesel
General 1 liter of Mebil Oil per month."”

This Office Memorandum shall come into force with immediate effect and
alse shall stand modified as regard to Item (C) of Office Memorandum RNo, LR
{B).13/2002/Py/50 Dt.18.03,02 where the Car Maintenance Allowance shall be emitted
and sbove para shall be insacted,

. This issues with the concurrence of Finance (AF) Department vide
L0080 #M.23/07 dt.S.Z.ZOO?.

ud/
(S. Dykes )
Secretafv to the ovt, of Meghalaya,
& Law Department.

Memeo, No.LR (8).13/2002/P/88-A, Dsted Shillong, the & February, 2007,

+ Accountant General, Accounts/(Audit), Meahalaya, Shlllong
H 2 Advecate General, Gauhati High Court, Gauhati.
The Addl], Advocate Generai Gauhati High Court At Gauhati/Shillong.
The Sr. Govt, Advocate, Gauhatr High Court, Gauhati.
ihe Director of Printing & Stationery, Govt. of Meghalaya with a request that the
above Cffice Memorandum be published in the Gazette and 200 spare copiss may
be furnished to this Department.
All Deputy Commissioners.
Al Treasury Officers,
All Public Prosecutor/Government Pleader.
Finance (AF) Department
10. Law (A) Department.
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By Ora’ei efc...,
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( L.M. Sarigma’)
Joint Secretaty to the Govt. of Meghalaya,
A Law Department,
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